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NOTIFICATION

Y LGYLA-2006/ - The following Act of the Le
eihi received the assent of the Lt. Governor of Delhi, on the 20™

gislative Assembly of the National Capital Territory of
March, 2006 and is hereby published for

#

THE DELH1 APPROPRIATION (NO.2) ACT, 2006

(As patsed by the Legislative Assembly

An Act to authori‘ze
t.2 Metional Capital Territory of

BE it enacted by the Leg

(DELHI ACT2 OF 2006) i
of the National Capital Territory of Delhi on the 16 March, 2006)

[20™ March, 2006)

payment and appropriatien of sums from and out of the Consolidated Fund of
Delhi for the services of the financial year 2006-2007.

islative Agsembly of the National Capilai Territory of Dethi in the Fifty-

~vesis Year of the Republic of India as follows: -

Vo iltle,

LoTUe OF

1% 14264,84,00,000/-
i of the Consolidated
Fund of the National
Cepiial Territory of Delhi
“rine financial year
EGQ(‘:«ZOQ?.

i .
" voropriation,

1. This Act may be called the Delhi
Appropriation (No.2) Act, 2006.

2. From and out of the Consolidated Fund of

the National Capital Territory of Delhi there

may be’ paid and applied sums not
exceeding those specified in column {5) of
the Schedule amounting in the aggregate to
the sum of fourteen thousand two hundred
sixty four crore eighty four lakh fupees only
towards defraying the several charges which
will come in course of payment during the
financial year 2006-2007 in respect of the
services specified in column(2) of the Schedule

<3

3. The sums authorised to be paid and

applied from and out of the Consolidated
Fund of the National Capital Territory of
Delhi by this Act shall be appropriated for
the services and purposes expressed in
the Schedule in relation to the said year.

?



{ Peihi Appropriation Ng.2)
THE SCHEDULE
(See sections 2 and 3)

{Rs. in thousands)

SUMS NOT EXCEEDING

Demand Services and purposes Voted by the Charged on the Total
No. Legislative Consolidated
Assembly Fund
1 2 3 4 5
1 Legislative Assembly Revenue 86700 4000 90700
2 General Administration Revenue 538250 24550 562800
3 Administration of Justice Revenue 1080705 387770 1478475
4 Finance Revenue 825200 0 825200
-~ 5  Home Revenug 1339800 3400 1343200
Capital 12000 0 12000
6 Education Revenue 15823200 4400 15827600
' Capital 464000 0 464000
7 Medical and Public Health Revenue 5439600 2400 9442000
: | Capital 91000 0 91000
8 Social Welfare Revenue 3121600 0 3121600
- Capital 15448700 0 15448700
9 Industries Revenue 510100 100 510200
Capital 448700 0 448700
10 Development Revenue 2272805 13100 2285905
Capital 1392820 2000 1384820
1 Urban Development and Revenue 18778250 0 18778250
Public Works Capital 38462750 950000 39412750
Public Debt. Revenue 0 21300700 21300700
Capital 0 9780800 9789800
12 Loans to Government Servants Capital 20000 0] 20000
~ : Total 110166180 32482220 142648400

(

Joint Secretary (Law, Justice and Legislative Affaits)
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